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Raising of Question of Nagaland in 
the U.N. General Assembly 

816'7. Shri Kanwar Lai Gupta: 
Shrl D. N. Deb: 
Shri It. R. Singh Deo: 

Will the Minister of External Aftairs 
be pleased to state: 

(a) whether it is a fact that rebel 
N agas are proposing to raise the ques-
tion of Independent Nagaland in the 
United Nations General Assembly; and 

(b) if so, Government's reaction 
thereto? 

TIle Minister of External Aftalrs 
(Shri M .. C. Charla): <a) The Govem-
of India are aware tha.t attempts, which 
proved unsuccessful, have been made 
in the past primarily by Phizo, a Bri-
tish citizen of Naga origion, assisted 
by Michael Scott also a British citizen, 
to interest members of the United Na-
tions in discussing in that body the 
internal affairs of another member 
State. However, Government have no 
specific information that any such move 
is actually in operation. 

(b) The Government of India's stand 
remains what it has always been, viz., 
that Nagaland is an integral part of 
the Indian Union and no outside in-
tervention will be tolerated. 

&ale of NewllPrlnt in Blaek Market In 
U.P. 

8169. Shri Vidya Dhar BaJpai: Will! 
the Minister of Information and Broad-
casting bt! pleased to state: 

(a) whether it is a fact that certajn 
small newspapers of Uttar Pradesh are 
getting newsprint quota by showing 
inflated figures Of circulation and they 
are selling newsprint inblackmarket; 

(b) if so, the quota of newsprint. 
sanctioned to different. newspapers of 
Uttar Pradesh; nnd 

(c) the circulation of each of the' 
said newspapers? 

The Minister of Inlormation and' 
Broadcasting (Shrl K.  K. Shah): <a) 
Complaints of misuse of newsprint 
have been received in respect of 14 
newspapers from Uttar Pradesh dur-
ing the last five years. Investigations 
undertaken by the Registrar of News-
papers for India revealed that there 
was no discrepancy in the circulation 
Of six newspapers, while the circula-
tion of foul' newspapers was fi,xed at 
a lower figure without any evidence 
of misuse of newsprint. One case is 
still to be investigated, and one pub-
lisher had neither applied for news-
print nor SUbmitted any circulation 
claim. Two newspapers have since 
ceased publication. Lists of newspapers 
whose circulation figures have been 
refixed as a result of investigations are 
given in Part I of the Annual Reports 
of the Registrar of Newspapers for 
India, copies of which are laid on the 
Table Of the House. This information 
relates to discrepancies in circulation 
as district from misuse of newsprint. 

(b) There are over 350 newspapers 
in Uttar Pradesh who have been al-
lotted newsprint from year to year In 
accordance with the policy in vogue. 
The time and labour involved in com'-
piling the information would not be 
commensurate with the results likelY 
to be achieved. 
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(C)! The clftulation anli other parti-
culars of newspapers published in the 
country are given in Part II of the' 
Al,Ulual Report of the Registrar of 
Newspapers for India, The Report for 
the year ending 31st December, 1966. 
will be laid on the Table of the Hol1St' 
shortly, 
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